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levels which inter alia includes the follow-
~ • 

Ci) membership is restricted to the 
oilDlen by profession, 

(ii) the Chairman and Secretary 
of the said oilDlen co-opera-
tive organisation will be 
.>:-officio nominees of the 
Khadi Gram Udyog Board, 

Ciii) the .>:-offi_i, members of 
different organisation will be 
more than one third of the 
total strength of the society; 

(b) whether there has been 80me 
protest against such provisions by the 
delegates of the Conference of the Oil-
men C:>-operative Societies held at Pama 
recently; and 

(c) whether any steps are ~ taken 
to prepare model bye-laws on democratic 
lines? 

The Deputy M1nlster of ProductloD 
(Shrl Sati.h Chaadra): Ca) According 
to the draft bye-laws circulated by the 
Khadi and Village lndustries Board, men 
in the profession as well as their sympathiscn 
could become members of the primary 
socie :ie.. As regard the nomination of 
the Chairman and the Secretary, the inten-
tion is tha: these appointments should be 
subject to the approval of the Board. The 
number of the representatives of official 
a 1(\ Ie 1 ~  agencies will be more than 
e ,e-third in the Managing Committees 
of District and Regional Societies only 
and not in primary societies. 

(b) Yes. 

tc) These model bye-laws are proposed 
to be suitably amended in the light of the 
discLHsions held at the conference and in 
c} lliltation with the State Co-operative 
DepUUllellU. 

Manufacture of Blcl'c:Iee aM 
SewJng Machines 

z04l,. {Sardar ~  SiD8Iu 
Sardar Akarpari: 

. Will the Minister of Co_a sad 
CoDa..... IDduRrlea be pleased to 
state: 

Ca) whether there is scope for start-
lug the manufacture of Biqcles and 
sewing m 'chine. in the State of Pun! ab 
i1 the cJ-operative sphere; 

(b) whether any cOmPany has applied 
for the same from that State; and 

(c) if so, with what result? 

The MlDlater of Tnade (Shri 1Car-
markar): (a) Yes, Sir. 

Cb) Yes, One co-operative orgarusaticn 
has applied for manufac:tUrin.g bicycles. 

(c) The application is under considera-
tion. 

Poat om.e. (KeraJa State) 

10". SIIri A. K. Gopalau: Will 
the Minister of Commwdc:atioD8 bt 
pleased to state: 

(a) the total number of new Sub-Post 
otIices and Br8l1Ch Post Offices proposed 
to be stt up in Kerala Statt during t1e rest 
of the Second Five Year Plan period; 
and 

Cb) the locatiOlls thereof? 

'lbe MiDJater ofCommunfcatioD8 
CSIIri Raj Bahaclur): (a) Appreximately, 
the following number of post cffices are 
proPOsed to be opened in KerBl. State 
during the rest of the Second Plan period:-

Sub-OCfices :30 

Extra Departmental Blanch 
~ . ~ 

Extra Departmental Blanch 
Offices proposed to be up-
graded to Sub 0Cfices .1 

(b) The locations of the Post Offices 
will be decided by the Head of the Circle 
after examination Qf the individual pro-
posals. 

...... trlal Diepvtes 

1067. Shri A. K. GGpaiaa: Will 
the Minister of Labour be pleased to 
state: 

Ca) the total number of industrial 
dUputes' relating to plantati(N 81 d leX-
tiles factories that orOl'e in tbe fOJll"er 
alabar area of the Madres SUIt or d tie 
former Travancore-Cochire. State frem 
the 1St July up,to the 31st OctobeI, 1956; 

l b) the total nUlllber of factories IIJId 
workers involved; and 

Cc) the main points of disputes? 

The MiDI.ter of Labour CSIIri 
Daaclubhai DeIel)t la) to Ce). In-

'formation is being ~.  and will be 
placed on the Table of the House In due 
coune. 




